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The Minister of State In the Ministry 
of Rallway, (Dr. Ram Subha, Slnrh): 

(a) Yes. from the C.L.W. Labour 
Union which has not been recognised. 

(b) C.L.W. administration is tnking 
necessary steps to meet t.he con-
tingency. 

Scarcity of Baby Food 

1857. Dr. P. Srinivasan: Will the 
Minister of Industry be pleased to 
.tate: 

(a) whether it Is a fact that there 
is a shortage of baby food in the coun-
try especially in Madras; and 

(b) if so, the steps proposed to be 
taken to make baby food available? 

The Minister of Industry (Shrl D. 
Sanjivayya): (a) An overall shortage 
of baby food has been reported in 
the country as a whole. including 
Madras. 

(b) Baby food has been included 
as an item under the Essential Com-
modities Act and all facilities tor in-
creasing the production of baby food 

. are being extended to the manufac-
turers. 

Additional capacity is being organis-
ed so as to augment the prodoction of 
baby food. With increased produc-
tion the availability of baby food ia 
likely to ease. 
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Allotment of Seooten 

18$8. Shrimatl Tarkeshwari 8inha: 
8hrl S. M. Banerjee: 
8hrl Hem Barua: 
Shrl Yashpal Slnrh: 
Shri Alvares: 
Shrl Dajl: 
Slarl Warior: 
Shrlmatl Vim1a Dm: 
Shr1 bulrajlt Gupta: 
Shrl Mohammad Elias: 
Dr. Ranen Sen: 
Shrt Namblar: 
Shrl Umanath: 
Sshl P. Knnhan: 
Shrt Pottekkat: 
Shrl Imbichlbava: 
Shrl Blren Datta: 
8hrl Dasaratha Deb: 
Shrl A. V. Raghavan: 
Shri Dinen Bhattacharya: 
Shrl M. V. Swamy: 
Shrl Ki5hen Pattnayak: 
Shri Madhu Llmaye: 
Shri Vishram Prasad: 
Shrl Huknm Chand 

Kachhavalya: 
Shrl Onkar La! Berwa: 
Shri Bade: 
Shrl Omkar Slnrh: 

Will the Minister 0/ IndUstry be 
pleased to state: 
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(a) whether it is a fact that for 
allotment of scooters/molar cycles on 
priority basis from the Central Grv-
ernment quota, Government have re-
moved the restriction regar.~1ng 'dis~ 
tance limit of more than 5 K.M.'; 

(b) whether it is also a Iact thRt 
applications rejected or withheld in 
the past because of non-cumpliancc 
with the above restriction have al~o 
been allowed to be renewed; and 

(c) if so, the reasons for the above 
relaxation and its effect on the prio-
rity of persons already kept on the 
.. aiting-list and the number of such 
alIected persons? 

The Minister of Industry (Shrl D. 
tlanjlvayya): (a) and (b). Yes, Sir. 

(c) It had been the experience that 
this restriction was neither equitable 
nor practicable to enforce as the offi-
cers were liable to be transferred 
from one p'.ace to another and from 
one office to another. It Was also 
not possible for either the Minis-
try of Industry or for the administra-
tive Ministry to varity the actual dis-
tance between the residence and the 
office of an applicant. Officers also 
changed their residence from time to 
time. Furthennore, an officer did not 
buy a vehicle exclusively for use bet-
ween his office and residence. 

Following the relaxation of the res-
triction under reference, about 1500 
additional applications from the affect-
ed persons have been received as 
against about 11,000 applications al-
ready pending with the Ministry of in-
dustry. 

Roarkela Steel PlaDt 

1860. Shrlmatl Tarkeshwart Sinha: 
Will the Minister of iron aDd Steel be 
pleased to state: 

(a) whether there is a proposal to 
expand the capacity of the Rourkela 
Steel Plant; and • 

(b) if so, the estimated increase and 
its capital cost? 

The MinJster of Iron and steel (Shrl 
T. N. SlnCh): (a) and (b). A proposal 
for the furlher expansion of the Rour-
kela Steel Plant including the extent 
of increased in capacity and capital cost 
thereof is under discussion with the 
Government of th" Federal Republic 01 
Germany and its fmanei ng agencies. 

De-Lu.xe third class A. C. Trains oa 
metre guauge Sectton. 

1861. Shrl Man Sinh P. Patel: Will 
the Minister of Railways be pleased to 
state: 

<a) whether a policy deci.ion haa 
been taken to introduce 'De-luxe' 
third class air-conditioned trains on 
metre gauge sections; and 

(b) if so, when those are likely fA» 
be Introduced and on what Sections' 

The Minister of State In the Min .. 
try of Ran ... y. (Dr. RaID SubhaC 
Slnrrh): (a) and (b). Subject to the 
availability of requisite foreign ex-
change for air-conditioning equipment, 
it is proposed to acquire coaching stock 
for introduction of bi-weekly air-
conditioned expresses on one or two 
important metre gauge trunk route&. 
The sections tentatIvely selected for 
these services are Delhi...Jaipur-
Ahmedabad and Lucknow-Gauhatl 

Creation of new Ahmedabad DlvUloa 
on the Westem RaIlway 

1862. Shrt Man Sinh P. Patel: WiIJ 
the Minister at Ran ... y. be pleased fA» 
state: 

(a) whether the Railway Board 
have examined the feasibility of creal-
Ing a new Ahmedabad Division on the 
Western Railway; and 

(b) If so, the result thereof? 

The Mlnillter ot State In the MIni ..... 
try of Railways (Dr. Ram 81lbha .. 
Slnl!'h): <a) No. 

(b) Does not arise. 




